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THE GAUHATI HI H COU RT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No. HC.VII-119l2OOlll2ro LIA
Smti Jayashree Bora,

Jt. Registrar (Vigilance),

Gauhati High Court,
Guwahati.

Smti Sharmila Bhuyan,
District and Sessions ludge,
Lakhimpur, North Lakhimpur.

JI
December,2024.

Yours faithfully,

4l-
,T. REG ISTRAR ru TAN
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Dated Guwahati rhe t|
Sub: Civil vacation.

Ref:- Your tetter No. DJLlgZg7lzO24 Dated O4.IZ.2OZ4.

Madam,

with reference to the above, I am directed to inform you that you have beengranted civil vacation from 22.12.2024 io 3r.12.2024, arong with station reavepermission, with the officia_r vehicre, at own cost, from the morning of zz.tz.,zozqtill the morning of 02.01.2025. The Addr. sessions Judge-cum-speciai :uoge, Rocso,Lakhimpur, NL, and in her absence, the Addl. District & Seisions :uage, FfC, 
-;a 

in ner
absence, the nelt senior most Judicial officer available at the station wiliremain'in cnaige oryour Court and Office during your absence.
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1. The Principal Accountant General (A&E), Assam, Guwahati, for information.\2. The Project Manager, Gauhati High Court.
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